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In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and
Hon’ble Mrs. Shreesha Merla, Member (Technical)

For Pronouncement

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) V Venkata V Venkata Mr. J Manivannan-
(CH) (Ins) No. Sivakumar Sivakumar R1
155/2023 Vs Mr. Jerin Asher
Hari Karthik & Anr. Sojan- R2
Copy to:

By the order of Hon’ble Member (Technical)
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